
     

 

    

       

         

   

   

 

      

      

     

          

         

       

        

          

            

       

         
       

         



          

        

            

        

         

          

            

             

           

       

           

        

             

           

         
          

           

          

          

           

          

            

           

           

           

           

           

         

           



           

           

          

        

           

          

         

          

          

         

       

        

           

             

           

           

           

         

           

            

         

         

          

          

        

        

        

          
         



          

        

         

           

            

         

         

          

 

         

         

           

         

       

          

     

         

           

           

           

         

         

           

           

        

        
         

  



FORM OF MINUTE

"On the effective date and after securing necessary approva.ts and

permissions, the accumulated losses of Rs. 2,57,83,230/- (Rupees

TWo Crors Fifty Seven Lakh Eighty Three Thousand TWo Hundred

Thirty Only) of the Company is sought to be set off against the paid

up capital of the Compaly with effect from the appointed date. As

an integral part of tl.is Scheme and upon coming into effect of the

Scheme the issued, subscribed and paid up share capital of the

Company shall be reduced by canceling a sum of Rs.7.9O/- from

every paid up share of Rs.10/- and thereafter consolidating I Equity

Shares of Rs.10/- each as fully paid up capital in the Company i.e.

after reduction the capital of the company will be reduce from Rs.

3,26,37,000.00 (Rupees Three Crors T\,,'enty Six Lakhs Thirty Seven

Thousand Only) divided into 32,63,700 (Thirty Two LaI&s Sixty

Ttrree 'Itrousand Seven Hundred) fulty paid up Equity Shares of Rs.

lO/-(Rupees Ten Only) each, to Rs. 68,53,7?0 (Sixty Eight Lakhs

Fifty Three Thousand Seven Hundred Seventy OnM divided into

6,85,377 (Six L,akhs Eighty Five Thousand Three Hundred Seventy

Seven) Equity Shares of Rs. tO/-(Rupees Ten OnM each.

V. Nallasenapathy, Member(T) B.S.V. prakash Kumar, ember (J)
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